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Shri Tridib Kumar Chaudhuri: May
1 know since when the Defence Minis-
try has taken over the pilgrim road
to Badrinath and what is the extent
of their control, to what extent they
are responsible for the maintenance
of this road and what sort of control
they exercise?

Shri Raghuramaiah: The overall
control of this road has been taken
over when other border roads were
saken over. The actual work on the
road is done by the State PWD, but

, we finance it and the overall control

rests with the Government of India.

Shri Shyam Lal Saraf: It is evident
from the reply of the Minister that
pilgrims are not prohibited from going
to that area. But all the same, if the
pilgrims go to that side, is the Gov-
ernment preparcd to give this assur-
ance that they would be safe?

Mr. Speaker: The U.P. Government
has advised them not to go for the
present. That advice has been given.
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Shri 8. M. Banerjee: May 1 know
whether it is not a fact that huge
amounts were spent on the main-
tenance of this road at the time of
the visit of the President, Dr. Rajen-
dra Prasad? May I know whether any
enquiry 'has been conducted into the
amounts which were wrongly spent
regarding the construction of the
road?

Mr. Speaker: That is not relevant
here.
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I hall also read the answer in
English.
(a) Yes sir.

(b) The draft report of the Com-
mittee is under preparation.

ofi fafa fy : g @9 S gearw,
frae wif sarar efig § W1 @@l
| ¥ FAE Tg W oA A
ST ATgat g o w g v e @et
&1 1% qarieor fear @ f g0 § o
a« faomm 9w @Y & @i g
WX g0 § GF & & TG A SqTET
i g ?

;Mo ®To WTo WATHY : TF T AT
A FY Foe & graey ¥ § oI w4
=Y 71 fawfor v ag A% faT sz
o<t qfore § | gafag & arT aee
¥ fRzT #%€w f o9 a& o 791
G qF a% qg T FT |



2519 Oral Answers

u! foafa fewr @ & ST SR
g f5 &= 70 T o wmT @@
f oY 2T & @wr § 9 e awy /=i
1 gfaema #¢ W) 99 a@ 1 3w
<, R Y gL & T § S fAg Fry
|t #1 gfraorm #L A aad I

oqH WERT : qE Al AW &
fa Y aEa qEr |
Shri Mansinh P, Patel: May I know
whether the total periods in a weck
for recreation and games in secondary
education will increase or decrecase as
a result of the report of this co-ordi-
nation committee?

Dr. K. L. Shrimali: I cannot anti-
cipate the recommendations of this
committee.

Shri Fatehsinhrao Gaekwad:
reference to the schemes of youth
we.fare, may I know whether the
schemes are meant for those who are
physically young or who are young
at heart?

Shri Vasudevan Nair: May I know
whether the major non-official youth
organisations are represented on this
committee?

Dr. K. L. Shrimali: There are seve-
ral people who are connected with
various kinds of youth organisations,
but I can’t say whether they are there
in the capacity of representatives of
those organisations. But I am quite
sure that several members are con-
nected with various organisations.

Shri Jashvantrai Mehta: May I
know whether any time limit has
been fixeq for the submission of the
report by this committee?

With

Dr. K. L. Shrimali: I regret, Sir,
that this report has been unduly de-
fayed. The report should have becn
submitted by this time. But, unfortu-
nately, the Chairman fell ill, and as
soon as he is out of the hospital the
report will be submitted to him, the
last meeting of the committee will be
called soon and the report will be
finalised.
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Shri Thimmaiah: May 1 know
whether it is the intention of the
Government to have a uniform scheme
applicab.e to the whole country and
whether it is the intention of the
Government also to finance for the
implementation of this scheme?

Dr. K. L. Shrimali: All these ques-
tions will arise after the report has
been submitted.

Production of Aircrafts

+
(Shri S. C. Samanta:
*419. ¢

| Shri M. L. Dwivedi:

Will the Minister of Defence be
pleased to state:

(a) whether all components requir-
ed for aircraft production by the Hin-
dustan Aircraft Limited are produced
indigenously at present;

(b) if not, the percentage of com-
ponents imported at present;

(c) how much of the components are
produced by the Hindustan Aircraft
Limited itself; and

(d) how ancillary industries for
supply of components and parts are
going to be encouraged?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) No, Sir.

(b) and (c). The percentage of
components imported at present varies
from 5 to 50, depending on the type
of aircraft. The rest are of indigencus
manufacture of which 50 per cent to
95 per cent are manufactured at HAL
itself.

(d) Steps are being taken for deve-
loping ancillary findustries for the
supply of aircraft components and
parts. Proposals for the manufacture
in HAL of light alloys, forgins cast-
ings, and accessories required for the
manufacture of aircraft are under
consideration.

Shri S. C. Samanta: Is it not a fach
that the Estimates Committee of
Parliament recommended that the

Shri Subodh Hansda: L
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